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Royalty on Oil

2619. Shri Yajnik: Will the Minis-
ter of Mimes and Fuel be pleased to
state:

(a) the amount of foreign exchange
that has been paid as royalties and
patents to any forcign concerns engag-
ed in prospecting or refining oil during
the last five years; and

(b) the steps that Government pro.
pose to take to reduce the drain on
foreign exchange?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
Information is not rcadily available
and is being collected and will be laid
on the Table of the House.
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New Physics Laboratories

2623. Shri Warior: Will the Minis-
ter of Scientific Research and Cultu-
ral Affairs be pleased to state:

(a) whether Government have taken
any decision to start new physics
laboratories during the Third Plan
Period; and

(b) if so, the nature of the scheme?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) No, Sir.

(b) The question does not arise

Roads to Jawalamukhi

2624. Shri Hem Raj: Will the
Minister of Mines and Fuel be pleased
to state:

(a) whether it is a fact that the Oil
and Natural Gas Commission has
closed its road constructed for drilling
purposes in Jawalamukhi to vehicular
traffic of the public;

(b) if so, whether it has put the
public to great hardship;

(¢) whether any representations
have bceen made to this effect to the
Commission; and

(d) if so, the result thercof?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) to (d).
In view of the Oil and Natural Gas
Commission’s operations in that area
the road was not open to the public
except in case of cxtreme emergency.
Certain representations were received
in the matter and have been carefully
considered by the Commission. To
mecet  the  convenience  of  general
public restricted use of road is now
being allowed.

Group Insurance Scheme

2625. Shri Nath Pai: Will the Minis-
ter of Finance be pleased to state:

(a) the procedure adopted by the
Life Insurance Corporation in sccur-
ing group insurance business directly
from commercial and  industrial
undertuakings;

(b) who is the recipicnt of the
commission in such cases;

(c) whether Government have
received any complaints recently from
commercial or industrial concerns
from Bombay regarding the non-
payment of such commission; and

(d) it so, the details thercof?

The Minister of Finance (Shri
Morarji Desal): (a) At present, group
insurance business is normally secur.
ed from Commercial and Industrial
Undertakings through the efforts of





